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necessary budgetary provisions respectively
upon such Review and to take formal
decision 1o finalise an Agreement required
for the implementation of the Joint Co-
operation Froject, Subject to such modifi-
cations as may be found necessary as a
result of the review, the gist of the present
Record of Discussions is understood to
serve as the basis on which the two Govern-
ments will finalise an Agrcement for the
implementation of the Project.

Provision of Additional Newsprint

*256. SHRI SHRI CHAND GOYAL :
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether Goverment are considering
to give additional Newsprint to daily papers;
and

(b} if so, the criteria for allocation ?

THE MINISTER OF STATL IN THE
MINISIRY OF INFORMATION AND
BROATICASTING, AND IN  THE
DEPARTMENT OF COMMUNICATIONS
(SHRL I, K. GUIRAL): fai and (b).
Governmen:'s decision (o grant an addi-
tional quota of ncwsprint to daily news-
papers for th: second half of 1969-70
{October 1969 to March 1970) for increases
in circulation was announced on January 24,
1970. The increases have been allowed on

the following basis : —

Newspapers with—

(i; circulation up to 15,000
copies —10%

;i) clrculation  above 15,000

copies and up to 50,000
copies —1%%

(iii; circulation  ubove 50,000

copies and up to 1,00,000
copies 5%

(iv} circulati n above 1,00,000
—2%

copies
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Grlevances of Indlan Journalists’ Federation

*260. SHRI MADHU LIMAYE :
Will the Minister of INFORMATION AND
BROADCASTING AND COMMUNICA-
TIONS be pleased to state :

(a) whether Government’s attention
has been draw to the Resolutions passed by
the Indian Jourpalists’ Federation in
November, 1969,

(b) if so, the reaction of Government
to the demands and proposals made in
these resolutions;

{C)Iwhcther any enquiry has been
conducted about the grievances of the
journalists against whom disciplinary pro-
ceedings have been taken by the *‘Samachar
Bharati’; and

(d) if so, the results of this enquiry ?

THE MINISTER OF STATEIN THE
MINISTRY OF INFORMATION AND
BROADCASTING, AND IN THE
DEPARTMENT OF COMMUNICATIONS
(SHRI I. K. GUJRAL) : (a) The resolution
adopted by the National Council of the
Indian Federation of Working Journalists
has been received.

(b) to (d). Following main demands
and proposals were made in the resolu-
tion :—~—

(i) Victimisation of journalists and
other employees;





